riaNiCipal Heich, lew Bl!hi. _ ﬁJ{
/:>‘ ) o000 0

0.Ae No, 2401/91, 11164/22, 1846/92, 283/92,

z5
L 3219/92, 3232/92, 64/93, 104/93,
338/93 & 708/93,

Neu Delhi this the Sth Day of Rpril, 1994,

Hon'ble Mr, Just ice
Hon'ble Mr, B.N, Dho
0A-24n1/91

Shri Chet Ram,
S/e Shri Punna,

S. K. Dhaon, Vice-Chairman(d)
undiyal, Member(A)

o .‘.c',l/o R-Block. Raj.ndcr Nagar' ; e |
R shates "‘fgicrouwo—i’rojnch-« e . N
Tﬁégéy_ .U Delhi, = Applicant

| (By advocate Ms, Bhar ti Sharmag, Droxy counsel fgor
Mrs. Rani Chhabra)

Versu g

1. Union of India, §'
N through its Secretary, ,
: Mini stry of Communications,

Deptt, of Tolecommunication,
New Delhi,

2. Secretary,

Deott, of Telecammunicatinn,
Sanchar Bhawan,
"Neuw Delhi,

3. The General Manager,
Telecommunication Project,

Dentt, of Telecom,
Neu Delhi,

4, Ascistant Engineer,

Coaxical Equipment Inetallation,
Kiduai Bhauwan,

Neuw Delhi

DA4114£92

Shri Mghan Lal,

R/o 1661, Babu Park,
Kotla Mubar akpur,
Neuw Dalhi-110003.

Rts:ondents

Applicant
(By advocate Ms. Bhar

ti Sharma'
Mrs, Rani Chhabra)

Proxy counsel for

Versus

1. Union of India,
through ite Secretary,
nietry pof Cnmmunications,

Deptt, of Telecommunication.
Neu Delhi,




2. Sub Divisional off icer,
Tclaqraphs,
Bulandehahr, Respondents

" OAR-184 6/92

1. Sh, Jagannath Shukl a,
s/o Sh, Ram Milan Sshukla,
R’0 561 Moj Pur, Shahdra,
Delhi,

2. Sh, Guru Prasad,
5’0 Sh, Ram Khilawan,
8-4B0, Krishan Nagar,
Delhi,

3. 3 . Kmlﬂdﬂ‘pal Singh' ;-
T T T sh,- Rahubir, - - P
"Rlo 5, MNej Pur, )
shahdhra, Delhi,

4, Sh. Lumbar i, .
s/o Sh, Bisram, ‘ ‘ ¢ ;
R/o 1668,8abu Park, , : ':

Kotlamubar akpuT,
Neuw Delhi,

5. sh, Buddha Ram,
s/o Sh, Badri, -
R/e Chuki No, 25,
sunder Nagzar,
Neu Delhi,

6, Sh, Shasha Ram, : . _ :
S/O Sh, Badri, . A . “‘
R/o 165, pradesp Nagar, - ?

Paharganj, ; ; J
New Delhi. . -

7. Sh, Mmunni Lal,
s’c Sh, Ram Badal,
R/e 5135, Main Bazar,
pahergand, S '
Neuw Delhi, : Anplicants

(By advocate fs, Bher ti Sharma, Proxy counsel for
mr s, Rani Chhabr &) L ;,;,”'“

5 versJys

1, union of India, o
through its Sger etarys
Mministry of Communications{
Deptt. of TelecommuniCatiomfcaé
Neu Delhi, CpeE

2, Chief General Manager (Project), - . -
ganchar Bhawan, SRR
Neu Delhi, . .

3, Divisional Engineer Telecom,
Coaxical Canle Construction,
285, Master Tars Singh Najar,

Jallandhar,



. 4, Divisional Engineer Telecom,
. . Ambalga Cantt,

S. Asett, Enginger Teleconm,
Coaxical Cable Conatruction,
Ambala Cantt,

Punjab, Ressondente

OA- 2483/92

8h. Daya shankar,
S/e Sh, Laxmi Narain,
R/0 92, Lakshmi Nagar,

Neu Delhi, Applicant

(By advocate Me. Bharti Sharma, proxy Counsel for
Mre, Rani Chhabra)

t s LRl : o — B __q&_*‘_";
o . _. ———— - B enane o o $ L i R - - 7. Y
e 3 . o - B3 - % 4 =
_..‘ B, i

I}z‘wt.;* N . versys e
1« Union of India,
through its Secretary,
) ; Plinietry of Communication,
Dentt, of Telecommunication,
Sanchar Bhawan, :
Neuw Delhi,

2, Assistant Engineer,‘. -
Coaxical Cabie Construction,
285, Master Tara’Siﬁgh Najar,

Jallandhar. Rsspondents

BA-3219/02

Shri ved Prakash Sharma,
S/o Shri Dileranm,
R/c 1228, Pratap Nager,
& Paharganj, '
_ Neu Delhij,

. Lo Rqolicant
(By advocate Ms, \Bbarti, Shapma, éréxy Counsel fgr
nr 8, Raﬂi Chhabl‘ a) R o
"Q;f§Us’”'

through its Sacrétary,
Minietry of Communicztion, 1
Deptt., bﬂ‘Telecommunication, ‘

Sanchear Bhauan, o o ’
Neu Delhj, R S

2, Sub Qiuisfbhai'bfriher;
Phonas—IIr.‘ '
Meeryt,

0A-3232/5

- Shri Prem Gir{, , \
S/e Shri»Daya'Chaﬁd, : o
R/o A-Block, 251;Sarojini'Najar.
Neu Delhif, ‘

Rsspondents

Appl fcant

. (By acdvocate Mg, Bhar ti Sharma,
a

Proxy coungg] for
Mre, Rani Chhabrga) Y

VBrsus

R

it Ry



Cd- -

Union of Indis,

through its Secretary,

, Ministry of Communication,

i Deptt, of Telecommunication,
Sanchar Bhawsan,

Neu Delhi,

2. Sub Divisional Officer,
Teleqgranhe, .
Mesrut,

3, 5.0.C, Telegraphs,
Baraut,

4, dccounts pfficer,
Tel ecom En?.Division,
szhar anpur (UP), Respondent s,

E QR-BA/93 T R edhatiee
‘ S ﬁﬁg@g, S
ch, Ajay Kumar Singh, o
s/o Sh, Vishuanath sinah,
P/o 1/250 K.Puri,
Neu Delhi, . Applicent

(By advocalte Ms, Bharti Sharma,vproxy counsael for
M e, Rani Chhabra)

UBTr SUE

1, . Union of Indicz,
throudh its Secretary,
Ministry of Communication,
Deptt. of Telecommunication,
Neu Delhi,

2, Asstt,Enginser Telecom,
Coaxical Cable Conetruction,
g5, Mester Tare sinqh Nagar,
allund her (Punjab) Respondent e

shri Jais Ram, C o

s/o Shri symeshar,

R/o Raghubir NagzT,

BLTII 124 Gangy s ooe

House No,478, - = ORI st

Neu Delhi, S I I Applicant

(By advocate Ms. Bharti'Shgrmg,ﬁptqu counsel for
Mmrs, Rani Chhabra) P

ver sus

4, Union of India, LT e
through its gecr etaltyy -
Ministry of-vCommun,icati"'on",fi‘«.f?lj.~
8 Deptt. ofvTalecom@uhiCation.i
sanchar Bhauan, ' ﬂ
New Delhi,

2, Assistant Enginasr,

Coaxical Cable-Construction.
Jalbundhar, Respondents

b

s e
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0A-338/93 |\

1. Sh, Shri Chand,
S/o Sh, Bhajju Ram,
R/e 128 Moj Pur,
Shahdhar a,

2, Shri Raja Ram,
S/ Shri Panna Lal,
R/o 16,258 Barsat §,
Lodi Coleny,
Neuw Delh, v Applicantg

(By advecate Ms, Bharti Sharma, Proxy counsel for
Mrs, Ranj Chhabra) '

Versus

= 1s  Unien of Indie, w57 ™ §
S through its Secretary, T

PMinistry of Communicntion,

Department of Tclecommunication,

Sanchar Bhawan, Neu Delhi,

2, 5,0,p, Phones, Meerut,

3. Assistant Engineer Phones,
Meerut, o

4, Divisional Engineer Administration,
Of fice District Telephene Manager,
Mesrut Cantt,, Baraut,

S. Sub Divisignal Of ficer Phenes 1,
X Sar Exchanje, Delhd-ﬁbgd;ﬂgprut. Rospondenta

0A-709Z93

1. Kanchan, L BT
5/0 Sh, -Shiv Avtar, ST
R/e 1228, Pratav‘NagaE:fT.j‘;fi~
Pahat Sanj, Ney Delhi,' '

P

2‘ Sh. KEShan' £ B ;_{;f': L "g V
S/o Shri syndg er, T e
R/e 1226, Pratap Nagar, =
Pahar Ganj,Ney Delhi.Aa~f,“,'

3. Sh, Ram Lakhan, -
S/o Sh, Mahadey, e
R/o 1226, Pratap Nagar, - - S
Pahar Ganj,Ney Delhi, I Applicantg

o (By 'é‘:ﬁi’iibé!:"t?'ﬂ'é'.";‘f‘"B:ﬁai"ti' Sharma, Broxy ounsel fgq
Mrs, Rani Chhabra) S

versus

1. Union of India, L
through itangcnotary,~j;::~i,
Ministry: of Communication,
De:tt,aof»Toiecbmmunicatign,;

Sanchar Bhauan,

Neu Delh,
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2, Assistant Engineer,
Telecom Preject,
A.9,10 Safderjung Enclave,
Neuw Delhi, Respondent a

ORDER(D%=AL)
delivered by Hon'ble Mr, Justice S,K, Dhaon,Vice-Chairman

In this bunch of the O,As,, the facts are similar

and the controversy raised is the sams, Th-yﬁhave hcan 3
heard tog-tlir “and, Eher-fora. thé;;;;; ;}u;’ ieposad of
by a common judgement,
. r‘
The applicants in these cases allege that from
1986 to 1588 they rendered service to the respondents
as Casual workers, Their services were terminated in
order te nive of fect to the circuiar dated 22,4,1987,
They have prayed in sach of these 0,As. that the orders

‘terminating their services may be ocuashed, They have

furthar-prayedfthat the resaondénts may be directed to

rh;engajethem”in“servica. | ' : - med

. -
'37 ¥ These applxcatlons ap pear to S hlghly belateﬁ

Therefore, they ara being dismlssed as barred by limitation,

Like any oth’r citizen of this country, each cf
, the applicant)is an.itled to be considared for & fresh
aopolntment en mer ites and in accordanCe vith lau if he

or ehe 1s,otheruieareligible. We have no doubt.that the

teapondehts ehall consider their cases if and uhen they

feel the necessity of éngaging Presh casual labourers thereby

conforming to the mandate of ATticles 14,16 and 21 of the

'Constitution.

Uith these ebeervations, ‘these applications ara

'dismissed.

No costs. ‘ ' ' '
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